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Cancellation of World Bank Loan

2313.SHRI RAJENDRA AGNIHOTRI : Wil the
Minister of POWER be pleased to state :

(a) whether the World Bank has threatened to
cancel sanctioned loans to Power Sector;

(b) if so, the reasons therefor; and

(c) the steps being taken by thé Government to
avert the situation ?

THE MINISTER OF STATE IN THE MINISTRY
OF POWER (SHRIMATI URMILABEN CHIMANBHAI
PATEL) : (a) No, Sir.

(b) and {c). Do not arise.
Parle and Coca Cola Group

2314.SHRI SULTAN SALAHUDDIN QWAISI : Will the
Minister of FOOD PROCESSING INDUSTRIES be pleased
to state :

(a) whether the Government have received any
proposal from Parle, and Coca Cola group to set up a
joint venture in the country;

(b) if so, the details thereof; and
(c) the action being taken thereon ?

THE MINISTER OF STATE OF THE MINISTRY OF
FOOD PROCESSING INDUSTRIES (SHRI K.P. SINGH
DEO) : (a) No, Sir.

(b) and (c) In view of (a) above, does not arise.
Allotment of Urea to A.P.

2315.SHRI RAMA KRISHNA KONATHALA : Wil the
Minister of CHEMICALS AND FERTILISERS be pleased
to state .

(a) the details of aliotment of Urea to Andhra
Pradesh during Kharif and Rabi season of 1994-95;

(b) whether the Government have received any
information regarding short supply of urea to the State;

(c) # o, the action taken thereon;

(d) whether there is any gap betwen requirement
and supply; and .

(e) if so, the reasons therefor and the action taken
to meet the required disbursement of urea as per the
Government allotments ?

THE MINISTER OF CHEMICALS AND FERTILISERS
(SHRI RAM LAKHAN SINGH YADAV) : (a) The seasons*
wise ECA allocation vis-a-vis availability of urea during the
year 1994-95 is as follows :
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(figures in '000 MTs)

ECA Availability. Y%age
allocation
Kharif ‘94 907.04 887.20 98%
Rabi '94-95 1102.97 1147.62 104%

(b) to (e) The overall availability of urea in the state was
adequate with reference to the assessed demand during’
1994-95. However, temporary and localised shortage were
reported from the state during Kharif '94. These shortage
occured due to change in the demand pattern induced by
favourable weather cut back in production in Fertilizer
Corporation of India's (FCl) Ramagundam plant and some
slipages in arrival of imported urea.

The supply of urea to Andhra Pradesh was during Rabi
1994-95 by revival of production at the FCI Ramagundam
plant which resulted in increased indigenous availability
and, also by ensuring a step in the availability to the state
from arrivals imported urea.

Import from Russia

2316.SHRI LOKANATH CHOUDHURY :
SHRIMATI VASUNDHARA RAJE :

Will the Minister of CHEMICALS AND FERTILIZERS
be pleased to state :

(@) whether the Government have banned the
import of fertilizers from Russia;

(b) if so, the reasons therefor;
(c) the shortage of fertilizers, state-wise and

(d) the steps taken to meet the incresing demand
of fertilizer in the country, State-wise details thereof ?

THE MINISTER OF CHEMICALS AND FERTILIZERS
(SHRI RAM LAKHAN SINGH YADAV) : (a) No. Sir.

(b) Does not arise.

(c) and (d) At present urea is the only fertilizer under
price, distribution and movement contrci of the Govern-
ment. The allocation under the Essential Commodities Act
(ECA), 1995 in Kharif '95 was 15% higher than Kharif ‘94.
The percentage statisfaction of the ECA for the country
as a whole was 101. Even in the case of few States such
as Bihar, Maharashtra, Punjab, Orissa and West Bengal,
where there was a shortfall ranging from 1% to 8%, the
availability was adequate to suppori sales which were
14.6% higher in Kharif '95 as compared to Kharif '94.
Temporary and localised shortages, as and when reported
during this period, were met by rushing supplies from
alternative sources.

The availability of other decontrolied phosphatic and
potassic fertilizers, whosz demand -and supply is
determined by the market forces, has been reported to
the adequate.

In order to meet the increasing demands for urea,
indigenous capacity augmentation schemes have been
under-taken as per details given in the enclosed statement.





